BEFORE THE NATIONAL GREEN TRIBUNAL,

EASTERN ZONE BENCH, KOLKATA

Original Application No- 11 /2024 /EZ

Pollution level is increasing in the city due to dumping of garbage in Dardha river

of Jehanabad, Bihar
VERSUS

Principal Secretary, Department of Environment, Government of Bihar & Ors

§ ...Respondents
A
N\
< SUPPLEMENTARY COUNTER-AFFIDAVIT ON BEHALF OF RESPONDENT NO. 3
%{a I, Alankrita Pandey, Daughter of Shri Shailendra Nath Pandey, aged about e
Q
L2l years, by faith-Hindu, by occupation — Service, working for gain as District Magistrate,
EL Jehanabad at Bihar, do hereby solemnly affirm and state as follows:
D
Q 1. 1 am the District Magistrate of Jehanabad, being the Respondent no. 3

o
:g herein (hereinafter referred to as the “answering respondent’). I am
w

acquainted with the facts and circumstances of the case, and I am

competent to affirm this affidavit.

2. That, I affirm this Affidavit in terms of an interim order dated 21st March,
2024 passed by the Hon’ble National Green Tribunal,” Eastern Zone Bench,

Kolkata directing the answering respondent herein to file our counter-affidavit.

3. That nothing contained in this Affidavit shall be construed as admission

™, of any statement unless specifically admitted by me. I reserve the right to
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4. That earlier on behalf of the Respondent no 3, being D.M. Jehanabad,
well discussed and well explained as well as making categorisation
regarding the proposal of sewage treatment plant and other various
project was filed to this Hon’ble tribunal that is already on record but the
timeline for the project was not disclosed, that was not intentional but
due to under process, therefore, as per direction, this supplementary
counter affidavit is being filed to comply the interim order dated 21%

March, 2024.

5. That the answering respondent states that the Hon’ble tribunal in the
said order was pleased to direct the Respondent no (3) D.M Jehanabad to
make available the colour photographs as per paragraph 4of the order
therefore, the colour photographs taken in so many clips are being
annexed to reach the rightful conclusion of the issues raised here.

A Copy of the colour photographs are being annexed herewith and

marked as Annexure ‘A to A4’

6. That the answering respondent states that the further and second
direction is related to timelines of the project as disclosed in earlier
affidavit for which it is being replied that, in this matter, the state
authority of Bihar Government, Urban Development and Housing
Department, vide letter no 2467 dated 8t April, 2024, it has been
intimated to all the projects mentioned in the earlier counter, that the
project of Amrut -2 accordingly its agency to prepare DPR has already
been selected and further, the letter of acceptance has already been
issued in favour of agency. Such letters depict that the project has
already received the technical sanction.

A Copy of the LOA issued vide letter no 2025 dated 15t March, 2024,
and second letter no. 2467 dated 8% April, 2024 and third letter vide
0.5809 dated 27t December, 2023 are annexed herewith and
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issued vide letter no 2024 dated 15/03/2024, stated that project taken
under the Amrut-2 scheme the Scheme would be implemented by the
financial year 2025-2026.In addition to that the to disclose the species
time for compliance of the plant the D.M Jehanabad had already sent

letter to the Principal secretary Urban Development and Housing

Department to the effect of te same vide Lt No 876 dated 29/07/ 2024

A Copy of the letter as Sankalp and letter dated 29/07/2024 is being

annexed herewith and marked as Annexure Eand E/1.

8. That the answering respondent states and submits that both the direction

of the Hon’ble National Green tribunal have already been complied with.

9. That the statements made in paragraphs 1 to 8 are true to my knowledge,

those made in paragraphl to 8 are true to my information derived from

the Respondents which I verily believed to be true, those made in

paragraphs 5, 6, and 7are matters of record and the rest are my humble

e, ng%

submissions before this Learned Tribunal.

08'°4'

Deponent
Identified by me

Dl"ﬂc{ M‘gia —
Jebanabad

Advocate
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VERIFICATION

Verified at Jehanabad by the Deponent above named on this the day of July, 2024
and I do hereby verify that all the facts as mentioned in the affidavit are true to my

knowledge and no part thereof is false and nothing material has been concealed

therefrom.

P
Date:- ',"8/07/2014' %‘M\ o%~°"\"1’7%: m' 9\’)\(“

vy. Dev. Commissiones

TENaiet "Yioginiiae
Jehanabad haanah1n?
Place: J¢ fb””&?/
_Samys Y Kuomar”
7 08/07/L024
Authorised UfS 2 (0) 01 NOTRARY PUBLIG

Tue Notaies Act (At No-330f1952) Jehenabed
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Photographs captured during visit of . Q‘:V
0O.A. No. 1172024 (EZ). R Visit of the Joint Committee in the matter of

prdp-—a |
" Jehanabad, Bihar, India
Lal Mandir Hospital More Jhd, 6X5P+Q3P, Jehanabad, Bihar B04408
Lat 25 20836"
Long B4 DB6254

24/01/24 11:13 AM GMT +05:30

= - | | PAR
- S Map Camera
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Jehanabad, Bihar, Indii
BExXsSM+5XxX4 Jehanabad
Lat 25.208434°

Long B4 BB5492

24/01/24 01:47 PM GMT +05:30

Cleaning work Eﬁup site near Dardha Road Bridge
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Jehanabad, Bihar, india
| "Bl GXBM«EX4, Jehanabad. Bihar BO4417 India
- Lat 25.20RA434"°
Long B4 DOR5402°

24/01/24 01:47 PM GMT +05:30
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v A ! DPE Map Camera

—

Jehanabad, Bihar, India
6X4dR+J47 Jehanabad, Bihar B04408 Ind
Lat 25.207006"
: . Long B4 890035°
Googleg, | 24/01/24 02:09 PM GMT +05:30

Dardha River nur_Glunlluhani D_nevi Mandir
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Jehanabad, Bihar, India

6X4R+J42, Jehanabad, Bihar 804408, India
Y ¥ Lat 25207006

Long B4.990035°

24/01/24 02:09 PM GMT +05:30

S -
" Jehanabad, Bihar, India
Golachhani DEVI 01
Lat 26.210787*
Long
Google'™. " g  24/01/24 02:21 PM GMT +05:30

2, Near Jatarganj Pull, Jehanabad, Bihar 804408, india |

Cleaning work of dump site near Jafarganj Pull o
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OPS Hap Camera

nabad, Bihar, India

DEVI O Near Jafargani F ehanabad, Bihar 804408

Encroachment removal drive near Jn_l';rga_nj Pull
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1abad, Bihar, India
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: Jehanabad Bihar, lndra

Ground Floor Rajeshwar Market Complex Horllgan], near Dardha Bridge, Jehanabad
Bihar B04408, india

Lat 25 2030482"
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24/01/24 02:03 PM GMT 0530
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Salempur, Bibar, India
Madaul - Pipra Rd, Salempur, Pipra, Bihar B04454,

Temporary embankment constructed at Salempur near Nadaul-Pipra Road
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Letter No. 03/AMRUT-03-09/24
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2025

LETTER OF ACCEPTANCE (LOA)

From

Project Officer- cum - Additional Director,
Urban Development and Housing Department

Bihar, Patna
To,

Green Design & Engineering services Pvt. Ltd
Bhatar Trade Centre, 3rd Building, 3rd Floor,
Near Mahalaxmi Complex, Bhatar Char Rasta,

Surat-395017.
Ph: (0261) 2265822

Email:- green.des.india@gmail.com, info@greendes.com

Sub:-

various ULBs under AMRUT2.0 in Bihar”

Ref:

Dates/ 5/0-3/2: g

T

Letter of Acceptance (LOA) for the assignment “Preparation of Detailed Project Report of
Rejuvenation of Water Bodies, Open/Green Spaces, Sewerage & Water Supply Schemes of

Your proposal received up to 25" December, 2023, Financial Proposal opened on 08™ February,

2024 and your negotiated financial quote vides your Letter No. - NIL Dated 20-02-2024

Dear Sir,

This is to notify that your proposal dated 25” December, 2023 and Financial Proposal for the
work of “Preparation of Detailed Project Report of Rejuvenation of Water Bodies, Open/Green
Spaces, Sewerage & Water Supply Schemes of various ULBs under AMRUT2.0 jn Bibar” and
negotiated contract price Rs. 0.7% + 18% GST of approved Project Cost for the 24 months. (Tender No.
NIT NO-08/AMRUT-04-20/2023/7951) has been accepted for the UD&HD as per following details:

S.N. ~ Estimated |\ ng’s:ﬁltgn 2 3, '
T i Costof |7 s eakegiininf: o
o Sl IS i IR I e R Al )
T TofRrolectin’) s ibercentags .
o R e R Y R Crliref e Y0 ST DB
1| Preparation of DPR for Water Supply 3232.73 0.70% 22,62,91,100.00
2 Preparation of DPR for Sewerage/ 5195.36 0.70% 36,36,75,200.00
Septage Management
3 Preparation of DPR for Water Body 11.6383 0.70% 8,14,681.00
Rejuvenation
4 | Preparation of DPR for Parks/ Green 4141 0.70% 28,98,700.00 |
Spaces Development
TOTALRs. 59,36,79,681.00
_ GST @ 18% 10,68,62,343.00
Total Consultancy fee including GST 70,05,42,024.00
(Rupees Seventy Crore Five Lakh Forty Two Thousand Twenty Four only)
LR
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The total Contract Price for the assighment Is Rs. 70,05,42,024/- (Rupees Seventy Crore Five
Lakh Forty Two Thousand Twenty Four only) Including of GST. GST will be pald by the client at the rate
that will be prevalling at the time Issue of Involces, Consultancy fee for the DPR Preparation will be paid
on the basis of approved projects only,

You are requested to attend this office during normal office hours on any working day within 10 days for
execution of Agreement for the above work. You may start the above work within 7 days after fssuing of
this letter.

You are also requested to bring non-judiclal stamp paper of INR 1000/- (issued in Patna gihar) and
organization seal for signing the assignment. The agreement will be signed by your authorized
representative who has signed the RFP document. A fresh letter of authorization-is required for signing
the agreement.

Copy of the signed Agreement will be returned to you for your records, while the original copy of
agreement will remain with this office. You should also submit Performance Security, within 10 days
from the date of issue of this letter, in the form of Unconditional Bank Guarantee of an amount of 10%
of the total contract value Rs.7,00,54,202/-(Rupees Seven Crore Fifty four Thousand Two hundred two
only) valid for a period of 1 (One) year beyond the stipulated date of completion of 24 months

services.
Yours Sincerely,
VL ;‘ u&‘ Y

Thanking you
Project Officer- cum - ‘Additional Director,
Urban Development and Housing Department.

1l
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Bihar Urban Infrastructure Development Corporation Ltd.

(A Gowt. of Bihar Undertaking)

Raja Pur Pul, West Boring Canal Raad, Patna-800 001

-1 Contact: « 0612- 2558412, £- mall = mdbuldco@gmall com, Website : hip.//buidco in
CIN- U452008R20095CGO14600
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cOSsT ESTIMATE FOR JEMANABAD SEWERAGE SCHEME UNDER BUIDCO
S. No
: T ot R
) ! mm_ﬁiw:ﬂmm 80803543
2 |Earthwork & Close Timbering work 87626389.77
3 3 |Pieeline network of 161 kms including cost of Pipe and| gugy79689.75
N Laying
) 4 |Providing Circular Manhole- RCC-Brick Composite or Brick |  §0371540.18
§ |House Service Connections 1552338498.79
) 6 |Road Restoration 262056860.23
) 7 |Costof 17 MLD + 7 MLD STP 487288135.59
) 8 |intermediate Sewer Pumping Stations , § Nos + 2 TSPS 57832890.00
3 9 |Costof 12D Chambers (2.5mX2 mX 1.75 m) (20 nos) 5090009.82
10 |Rising Mains 5064545.76
g 11 |Nala/ River Crossing 3565287.53
J Subtotal-1 3458517380.16
* ‘42 | Power Connection charges@0.75% 25938880.35
2 Subtotal 25938880.35
CAPITAL COST- 1 3484456260.51
2 Additional costs
J 13 |Cess Pool Vechicles for on site Sanitation $300000.00
J TOTAL CAPITAL COST 3492766261
J O&M COST
O&M for for 5 year including sewer network, STP, Pumplng
J 14 |Stations, Power Consumed, Manpower, Chemicals and| 1312166724
consumables
J A TOTAL COST 4804922985
J B GST@18% 864886137
) c LABOUR CESS @ 1% 48049230
& mnoc«-c«n::crr:um11oc:r.. l‘limioaﬂupto 90039229
om!‘:o!mroru 5807897581
o - GRAND TOTAL INCLUDING GST 580.79 Crores
- @'3\«3“'\
@  lichawc .‘{ Approved Aceodecl Jv Rae € 8099 Covne
o (R Five Wardvod Flyhdy (oo Cowenly Miwe Lakk owly )
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